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(2) A copy each of the following
Notificationg (Hindi and English
versions) under gub-section (&) of
section 3 of the Essential Commo-
dities Act, 1955:—~

k (i) The Refined Groundnut Oil
(Regulation of Refining and
Price} Control (Amendment)
Order, 1877, published in Notifi-
cation No. 8.0. 61NE) in Gazette
of India dated the 18th August,
1877.

(ii) The Pulses and Edible Oils
(Storage Control) Order, 1977,
published 1n Notification No. S.0.
701(B) in Gazette of India dated
the 30th September, 1877

(i) The Mustard Oil (Price
Control) Order, 1977, published
in Notification No. 8.0. 702(E)
in Gazette of India dated the 30th
September, 1877.

(iv) The Pulses and Edible Ouls
(Storage Control) Amendment
Order, 1977, published in Notifi-
cation No. 8.0. 718(E) in Gazette
of India dated the 14th October,
1977.

{vy The Solvent-Extracted
0il, Deoiled Meal and Edible
Flour (Control) Amendment Or-
der, 1977, published in Notifica-
{ion No. G.5.R. 837(E) in Gazette
of India dated the 10th October,
19717.

(vi) The Vegetable Oil Pro-
duct Producers (Regula‘ion of
Refined Oil Manufacture) Second
Amendment Order, 1877, pub-
lished in Notification No. G.S.R.
841(E) in Gazette of India dated
the 15th October, 1877. [Pleced
in Library. See No. LT-1101/77].

(3) (i) A copy of the Standards
of weights and Messures (Packeg-
ed Commodities) Rules, published
in Notifieation No. G.S.R. 822(E) in
Gazette of India dated the 26th
September, 1977, under sub-section

(4) of section 83 of the Standards
of Weights and Measures Act, 1976
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(ii) A stetement (Hindi and
English versions) explaining rea-
song for not laying simultancously
the Hindj version of the above
Notification.  [Placed in Library.
See No. LT-1102/77].

ANNUAL REPORT oF RECISTRAR  OF
NEWSPAFPERS FOR INDIA on PREss IN
InpIa, 1976

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING  (SHRI JAGBIR
SINGH). I beg to lay on the Table
a copy of the Annual Report (Pari I)
(Hindi and English versivns) of the
Registrar of Newspapers for India on
Press in India, 1976, |[Placed m
Library. See No LT-1103/777

ANNUAL  REPORTS OF AGRICULTURAL
REFINanCE ANp DEVELOPMENT  Cowuro-
RATION, BOMBAY, DELHI FINANCIAL
COKPORATION, LIFE INsukaMCz CORPO-
RATION OF INBIA, ETC., AND NoTIFICA-
TION UNDER CENTRAL EXCISES AnD
SALT Act, 1944, ETC, ETC

THE MINISTER OF STATE IN THE
MINISNRY OF FINANCE (SHRI
ZULFIQUARULLAH): 1 beg to lay
on the Table:—

(1) A copy of the Annual Report
(Hindl and English versions) of the
Agricultural Refinance & Develop-
men! Corporation, Bombay for the
year ended the 30th June 1977 along
with the Audited Accounts under
sub-section (2) of section 32 of the
Agricultural Refinance and Develop-
ment Corporation Act, 1885. [Placed
in Library. See No, LT-1104/7%)

(2) A copy of the Anmeal Heport
(Hindi and English versions) of the
Delhi Financial Corporation to-
gether with the Auditor's Report for
the year 1078.77 published in Notl.
fication No. F. 8/2/77-Fin, (G) In
Delhi Gazette dated the 8th Septem-
ber, 1977, under sub-section (3) of
section 38 of the BState Financial
Corporations Act, 1051, [Pluced in
Library. See No. LT-1108/77)
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(3) A copy of the Annual Report
(Hindi and English versions® of the
Life Insurance Corporation of India
for the year ended the 31st March,
1977 along with the Audited Ac-
counts, under section 29 of the Life
Insurance Corporation Act, 1956,
[Placed in Library. See No. LT-
1106/77]

(4 A copy of Notification No.
G.S.R. 1046 (Hindi and English
versions) published in Garette of
India cdated the 6th August, 1977
making certain amendments to the
Agricultural Refinance Corporation
(Issue and Management of Bonds
Regulations 1969, under sub-section
(5)of sectinn 46 of the Agricultural
Refinanre and Development Corpo~
ration Act, 1963. [Placed 1n
Library. See No. LT-1107/77)

(5) A copy cach of the fullowing
Nolifications  (Hindi and English
versions) under section 38 of the
Central Excises anj Salt Act. 1044:—

(i The Central Excise (Seven-
teenth  Amendmen') Rules,
1977, published in Notifica-

{ion No, G.S.R. 1047 in Gazette
of India dated the 6th August,
1977.

(ii) The Central Excise (Eighteenth
Amendment) Rules. 1977, pub-
lished in Notification No. G.S.R.
1048 in Gazette of India cated
the 6th August, 1977.

(ih) The Central Excize (Nineieenth
Amendment) Rules, 1977, pub-
lished in Notification No. GS.R.
554(E) in Gazette of India
dated the 6th August, 1977.

(iv) The Central Excise (Twenty-
third Amendment)  Rules.
1877, published in Notification
No. GBR. 1446 in Gazette
of India dated the 20th Octo-
ber, 1977,

(v) The Central Excise (Twenty-
fourth Amendment) Rules
1977, published in Nutification
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Na. G.S.R, 1447 in Gazette of
India dated the 29th October,
1977.

(vi) The Ceutral Excise (Twenty-
fiifth Amendment) Rules, 1477,
published in Notiication No.
G.S.R. 1448 in Gazette of India
dated the 29th Qctiober, 1977.
[Placed in Library. See No.
LT-1108/77]

(6) A copy each of the following
Notifications (Hindi and English ver-
sions) under section 206 of the In-
rome-tax Act, 1961:—

(i) The Income-tax (Fourth
Anendment) Rules, 1977, pub-
lisheq in Notification No, S.0
f4ME) in Gazetle of India dated
the 27th August, 1877,

(iiy The Ilacome-tax (Fifth
Amendment) Rules, 1877, pub-
lished in Notification No. 8.0
655(E) in Gazette of India dated

the 9th September, 1977,

(iii}) The Income-tax (Sixth
Amendment) Rules, 1877, pub-
lished in Notification No. S.0.
B7T(E) in Gazette of India dated
the 22ngq September, 1977,

(iv) The Income-tax (Seventh
Amendmert) Rules, 1877, pub-
lisheq in Not.fication No. 8.0.
720(E) in Gazette of India dated
the 14th October, 1877.

{v) The Income-tax (Eighth
Amendment) Rules, 1977, pub-
lished in Notification No. S.0.
T30(E) in Gazette of India dated
the 18th October, 1977.

(vi) Notification Nes. S.0.
3447 1o 3476 published in Gazette
of India dateq the 5th November,

1977. [Placed in Library. See No.
LT—1108/77]. ;

(7) A copy of the Wealth-tax
(Thirq Amexdment) Rules, 1877
(Hindi and English versions) pub-
lished in Notification No. 5.0. 721
(E) in Gazette of India dated the
14th October, 1977, under sub-sec-
tion (4) of section 48 of the Wealth-

tax Act, 1087. ghm in Library.
See No, LT--1110/77].
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wversions) under section 159 of the
Customs Act, 1962:—

(1) GSR. 1043 published in
Gazette of India dated the 6th
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{8) A copy of Notification No.
G.SR. 887(E) (Hindli and English
versions) published in Gazetle of
‘Indie dateq the 31st August, 1877,
tssued under sub-section (3) of

rection 1 of the Government sav-
higs Certificates Act, 1959, [Placed in
Library. See No. LT—111/77).

(9) A copy of the National [le-
velopment Bonds Rules, 1077 (Hindi
and English versions) published in
Notification No. G.SR. 3 B.E)
Gazette of India dated the 3lat
August, 1977 under sub-section (3)
of section 12 of the Governmenl
Savings Certificates Act, 1859 [Plac-
ed in Library. See No. LT-1112/77).

(10) A copy each of the ‘oliow-
ing Notifications (Hindi and English
versions) under section 17 uf the
General Insurance Business (Na-
tionalisation) Act, 1972: —

(i) The General Insurance (Ra-
tionalisation and  Rewvision of
Pay Scales and other Conditions of
Service of Supervisory, Clerical
and Subordinate Staff) Amend-
ment Scheme, 1977, published in
Notification No. 8.0. 2443 in
Gazette of Indie dated the Gth
August, 1977,

(1i) The General Insurancs (Ra-
tinnalisation of Pay Scales and
OUther Conditions of Service of
Development Staff) Amendment
Scheme, 1977, publihed in Noti-
fication No, 8.0. 2444 in Gazette of
India dated the 6th August, 1977.

(iii) The General Insurance
(Rationalisation of Pay Scales and
other Conditions of Service of
Officers) Amendment Scheme,
1077, published in Notification No.
S8.0. 2445 in Gazette of India
dated the 6th August, 1977, [Plac-
* ed {n Library. See No. LT—1113/

7).

(11) A copy each of the follow-
ing Nellfications (Hindi and English

August, 1977 together with an
explanatory memorandum.

(ii) G.S.R. 583(E) and 3584(E)

published in Gazette of India
dated the 22nd August, 1877 to-
gether with an explanatory me-
morandum.
(iii) G.S.R, 584(E) publisned in
Gzatte of India dated the 20th
August, 1077 together with an ex-
planatory memorandum,

(iv) GSR. 1181 published in
Gazette of India dated the 2Tth
August, 1977 together with an ex-
planatory memorandum,

\v) G.8.R. 612(E) published in
Guzette of India dated the 17th
September, 1877 together with an
cyplanatory memorandum,

(vi) G.B.R. 1282 publishea in
Gazette of India dated the 24th
Septercber, 1977 together with an
explanatory memorandum,

(vil) G.SR. 1317 published in
Gazette of India da'ed the 1st
October, 1977 together with an
explanatory memorandum.

(viii) G.5.R. 1318 published in
Gazette of Indis  dated the 1st
October, 1977 together with an
explanatory memorandum,

(ix) G.8.R. 628(E) published jn
Gazette of India dated the 1st
October, 1977 together with an
explanatory memorandum,

(x) GS.R. 636(E) and 836(E)
published in Gazette of India
dated the 7th October, 1577 toge-
ther with an explanatory memoran-
dum.

(xl) G.S.R. 1865 and 1366 pub-
lished in Gazette of India dated
the 15th October, 1877 tognther

with gn explanatory .memoran-
dum.
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(xii) G.SR. 644(E) ang 645(E)
published in Gazette of India dated
the 15th October, 1877 together
with an explanatory memuran-
dum.

(xii) G.S.R. 652(E) published m
Gazette of India dated the 26th
October, 1977 together with an
explanatory memorandum.

{x1v) G.S.R. 686.E, and 66T(E)
published i1n Gazette of India dat~
ed the 1st November, 1877 together
vith an explanatory memoran-
dum,

(xv) G.S.R. 868(E) published in
Gazette of India dated the 1st
November, 1977 together with an
explanatory memorandum.

(xvi) G.S.R. 67T1(E) and 872(E)
fublished in Gazatte of India gat-
eg the 2nd November, 1977 to-
pether with an explanatory remo-
randum.

{(xvi:) G.S.R. 673(E) and 674(E)
published in Gazette of India dat-
ed the 3rd November, 1977 to-
gether with an explanatory memo-
randum.

(xwnii) G.S.R £84.E! published in
Gazette of India dated the Tth
November, 1977 together with an
explanatory memorandum.

(xix) G.8.R. 687(E) published in
Gazette of India dated the 6th
November, 1877 together with an
explanatory memorandum.

{xx) G.5.R. No. 702(E) published
in Gazette of India dated the 15th
November, 1877 together with an
explanatory memorandurr,

[Placeq tn Library. See No. LT-1114/
771

(12) A copy esch of the follow-
irg Notifications (Hindl and Eng-

lish vergions) issued wunder the
central Excise Rules 1944: —

(i) G.8.R. 568(E) published in
Gazette of India dated the 12th
August, 1077 together with an ex-
planatory memorandum.

(ii) GS.R. 569(E) to 5T2(E)
published jn Gazette of India dat-
ed the 12th August, 1977 together
with an explanatory memoran-
dum.

(iii) G.S.R. 1101 published in
Gazette of India dated the 20th
August, 1877 together with an ex-
planatory memorandum.

(iv) G.S.R. 628(E) published in
Gazetts of India dated the 28th
September, 1977.

(v) GS.R. 642(E) and 643(E)
published in Guazelte of India
dated the 15th October, 1877 to-
gether with an explanatory
memorandum.

(vi) G.S.R. 668(E) published in
Gazette of India dated the Ist
November, 1977 together with an
explanatory memorandum.

(vii) G.S.R. 1525 published in
Gazette of India dsted the 5th
November, 1877 tocether with an
explanatory memaorandum.

(viii) G.S.R. 686(E) published in
Gazette of India dated the 8th
November, 1877 together with an
explanatory memorandum.

[Placed in Library, See No, LT-1115/,
7] !

SHRI ZULFIQUARULLAH: I beg
to lay on the Table a copy of Notifica-
tion No. 320/77-CE (Hindl and Eng-
lish versions) published in Gazette of
India dated the 18th November, 1877
issued under the Central Excise Rules
1944 together with an explanatory
memorandum.

[Placed in Library. See No. LT-1122/
77).



